
 poration  Limited,  Shilong,  for
 the  year  1990-91  along  with
 Audited  Accounts  and  com-
 ments  of  the  Comptroller and
 Auditor  General  thereon.

 (2)  Three  statements  (Hindi  and  En-
 glish  versions)  showing  reasons
 for  delay  in  laying  the  papers  men-
 tioned at  (1)  above.  [Placed  in  li-
 brary.  See  No.  LT-  1443/92]

 Notification  under  Merchant  Shipping
 Act,  1958  and  Review  on  the  Working  of
 Annual  Report  Madras  Dock  Labour
 Board for  1990-91  and  a  Statement  for

 Delay  in  Laying  these  Papers

 THE  MINISTER  OF.  STATE  IN  THE
 MINISTRY  OF  SURFACE  TRANSPORT
 {SHRI  JAGDISH  TYTLER):  |  beg  to  lay.on
 the  Table—

 (1)  Acopy  each  of  the  following  Noti-
 fications  (Hindi  and  English  ver-
 sions)  under  sub-section  (3)  of
 section  458  of  the  Merchant  Ship-
 ping  Act,  1958:-

 ()  ‘The  Merchant  Shipping  (Ex-
 “amination  of  Engineers  and
 Engine  Drivers  of  Fishing
 Vesels)  Amendment  Rules,
 1991  published in  Notification
 No.  G.S.R.  481  inthe  Gazette

 of  india  dated  the  24th  Au-.
 gust,  1991.

 -  Papers  Laid  MARCH6E,1992  Papers  Laid  SBA

 along  with  Audited  Accounts  -
 Tho  manent  Sheeing

 Car
 and  comments  of  the  comp-  tificate  of  as
 troller  and  Auditor  General  Caok  in  the  Marchant  Navy)
 thereon.  [Placed  in  library.  Sse  Rules,  1991  published In  Noti-
 No.  LT-  1442/92]  fication  N6.  G.S.R.  709  in

 Gazette of  india  dated  the  28th
 (दो  ह  Review  by  the  Government  Decesrber,  1991.

 on  the  of  the  North
 Eastern  Handicrafts  and  (li)  The  Merchant  (Car-
 Handiooms  Cor-  tiage  of  Grain)  Rules,  1991

 Limited,  Shilong,  for  in  Notification  No.
 the  year  1990-91.  G.S.R.  724  (€)  in  Gazette of

 india  dated  the  Sth  Decem-
 (i)  Annual  of  the  North  ber,  1991.  [Piaced  in  Library.

 Eastern  Handicrafts  and  See  No.  LT-1444/92]
 Handioom  Development  Cor-

 (2)  Acopy  of  the  Ministry  of  Surface
 Transport,  Accountant  (Group  B-
 Non-Gazette)  Recruitment  Rules,
 1992  (Hindi  and  English  versions)

 in  Notification No.  G.S.R.
 -  -  Gazette  of  India  dated  the  8th
 February,  1992  issued  under  pro-
 viso  to  Article  309  of  the  Constitu-
 tion.  [Placed  in  Library.

 See
 No.

 LT-  1445/92]

 (3) (i)  -  copy  of  the  Annual  Report
 (Hindi  and  English  versions)
 of  the  Madras  Dock  Labour
 Board  for  the  year  1990-91
 along  with  Audited  Accounts.

 (i)  A-copy  of  the  Review  (Hindi
 and  English  versions)  by  the
 Govemment onthe  working  of
 the  Madras  Dock  labour  Board
 for  the  year  1990-91.

 (4)  A  statemerit  (Hindi  and  English
 versions

 See  No.  LT-  1446/92]

 Notification  Under  Customs  Act,  1962

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  FINANCE  (SHRI
 RAMESHWAR  THAKUR):  |  beg  to  lay  on
 the  Table  a  copy  each  of  the  following
 Notification  (Hindi  and  English  version)  un-
 der  section  159  of  the  Customs Act,  1962:-


